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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, DELHI 

ORIGINAL APPLICATION NO. 556/2024 

In the matter of: - 

Arun Tiwari Applicant 

Vs. 

State of Uttar Pradesh & Ors. Respondent(s) 

REPORT ON BEHALF OF CENTRAL POLLUTION CONTROL BOARD. 
(CPCB) 

P \ voomAHAN 
Civil Coumt 

know. (U.P.) 

- 
Luch 
Regre 1094378 

Ex. Di-28-0p028 y D 

AFFIDAVIT 

I, Runa Oraon, wotking as Scientist ‘E’ in the Central Pollution Control Board, Vibhuti 

Khand, Gomti Nagar, Lucknow, Uttar Pradesh, in the above matter, do hereby solemnly 

affirm, declare on oath and state as under: - 

1. That 1 deponent herein is authorized representative to represent CPCB in the 

present case, and as such, well conversant with the facts and circumstances of the 

present case on the basis of the information derived from the official records, and 

hence, competent and authorized to verify, sign and swear this affidavit on behalf 

of CPCB. 

2. That the accompanying report may be read part and parcel of the present affidavit. 

3. That the accompanying report has been drafted and filed under my instructions 

and authority the contents thereof are true and correct on the basis of the record 

maintained durmg ordu;a}y course of business of CPCB and available records and 

,«-O - j,\ 

\D, ‘/a‘:@‘fv ’ 
X/ A
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documents and the contents of the same are read over and explained to me and are 

not repeated herein for the sake of brevity. 

DEPONENT 

VERIFICATION 

Verified at Lucknow on this day of 34 Jo ‘ 2024 that the contents of the above report 

are correct and true on the basis of the records of the case as mentioned in the day-to- 

day affairs of the CPCB. Nothing has been concealed therefrom or mis-stated. 

D%NT 

the uuw“;‘“a‘“m 1 know & \dent 

who has 

ST 
Reg Mv%o 
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Report in reference to Hon'ble NGT order in the matter of Original

Application No. 556/2023, Arun Tiwari Versus State of Uttar

Pradesh

Background:

1. Hon'ble NGT vide its order dated 06.05.2024 in Original Application No'

556/2023 Arun Tiwari Versus State of Uttar Pradesh for inspection of

Bundelkhand Expressway project in Jalaun District to ascertain the illegal

mining. The operative part of the order is as follows: -

"6. ...,.CPCB to get the inspection done through its representatlve

and ascertain the extent of legal/illegal mlning by respondent

no. 6 and file a detailed report along the relevant material at

least one week before the next date of hearing by e-mall at

judicial-ngt@gov.in preferably in the form of searchable PDF/

OCR Support PDF and not in the form of lmage PDF.,.. "

Copy of reference NGT order is annexed as Annexure-1

2. ln order to comply with the directions of Hon'ble NGT, Shri Runa Oraon,

Scientist 'E' from Regional Directorate, CPCB Lucknow was nominated by

Member Secretary, CPCB for site inspection/compliance.

3. Central Pollution Control Board sought information vide letter dated

18.06.2024 (Annexure-2) from Uttar Pradesh Expressways lndustrial

Development Authority (UPEIDA) regarding: -

Page L of 7
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A: - Compliance of office memorandum F. No. ,:l-30/2012-lA-lll dated

18.12.2012 and F. No. 2-30l2012-tA-ilt datec 19.03.2013 issued by

II/oEF&CC regarding rationarization rf procedure for

Environmental clearance (EC) for Highwrry projects involving

borrows areas for soil and earth.

B: - Term of Reference (ToR) Environmetal lmpract Assessment (ElA)

Report and Environmental Clearnce.

UPEIDA vide its letter dated 03.07.2024 submitted iirformation to CpCB.

Copy of Reply received from UpEIDA is annexed as Annexure.3.

4. Central Pollution Control Board sought informatior vide letter dated

18.06.2024 &31.07.2024 (Annexure-4) from Uttar Pradr:sh pollution Control

Board regarding Consent to Estabrish (crE) and Conse nt to operate (cTo)

issued by UPPCB for Bunderkhand Expressway projrrct. uppcB has not

provided the information for the same.

5. Central Pollution Control Board sought informatiorr vide letter dated

18'06.2024 & 31.07.2024 (Annexure-S) from District Mrrgistrate (Dtr/) Jalaun

regarding: -

A: - List of permitted mining areas for soil and its permission

B: - Quantity of soil lifted by the project proponent against the

permitted quantity in each mining area

w Page 2 of l
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Reply of Mining Officer, Jalaun is received vide letter dated 01.08.2024, Copy of

Reply received from Mining Officer, Jalaun is annexed as Annexure-6. tVining

Officer, Jalaun has provided the List of permitted mining areas.

6. The official visited the referred area on 03-04.07.2024 to verify the factual

status. CPCB vide letter dated 18.06.2024 requested DM Jalaun, UPPCB,

UPEIDA to depute concern person to associate during visit for mining site

identification. The following officials from CPCB, UPPCB, UPEIDA, Mining

Department and Revenue Department were present during visit:

6.1. Sh. Runa Oraon, Sci. 'E" CPCB Lucknow

6,2. Sh. lr/ohammad Faisal, SSA CPCB Lucknow

6.3. Sh. Lalji Verma, RA-ll CPCB Lucknow

6,4. Smt. Deepa Arora, Regional Officer, UPPCB, Jhansi

6.5. Sh. Chandra Bhushan, Executive Engineer, UPEIDA

6,6. Sh. Anand Kumar, Mining lnspector, Mining Department, Jalaun

6.7. Sh. Anjani, Clark, Mining Department, Jalaun

6.8. Sh. Gorle Rajesh, CGIV, Gawar Construction Limited

Lekhpal of area concern:

6.9. Sh. Deepak Kumar, Village- Dakore, Jalaun

6.10. Sh. Raunak Sharma, village- Temro, sesa and Kabilpura, Jalaun

6.11. Sh. Divyansh Gupta, Village-Khausa, Dakore, Jalaun

6.12, Sh. Ram Naresh, Village-Lekhpal, Sahao, Jalaun

6.13. Miss. Puja, Lekhpal, Village-Rura N/adhav & Alipura, Jalaun
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614. Sh. Rohit, Lekhpal, Village-Salabad, Jalaun

6.15. Sh. N/ahendra Kumar, Village-Khanuwa, Jalaun

6.16. [r,4rs. Nainsi [r/ishra, Village- Jamalpur dhyan, salempur, Kalpi, Ako,

Tatarpur, Dharana, Kutlupur, Jalaun

7. Salient observations as per Hon'ble NGT order baserd on field visits and

record provided by concern department is as below:

7.1. Bundelkhand Expressway is a 296.07 km-long, four-lane wide

(expandable to six) access-controlled expressway in the state of Uttar

Pradesh, lndia. lt connects Gonda village on NH-35, in Chitrakoot district

with Kudrail village on Agra-Lucknow Expressway in Etawah district. The

project was launched in April 2017. lt is being de,,,eloped by the Uttar

Pradesh Expressways lndustrial Development Auth:rity (upElDA) with a

total project value of 114,716 crores.

7.2,The construction work of the 296.07 km-long Bunrjelkhand Expressway

was divided into six packages and awarded to four different contractors.

A total of four railway-over-bridges (RoB), 14 majcr bridges, 268 minor

bridges, 18 flyovers, six toll plazas, seven ranlp plazas and 214

underpasses constructed on this expressway.

7.3. Approx. 75 Km Expressway constructed in 02 Tehs;il (Orai & Jalaun) of

district Jalaun under package rV and V, which is constructed by [vr/s

Gawar Construction Limited, Gurgaon.

7.4.M/s Gawar Construction Limited, Gurgaon has; started work on

15.01.2020 and completed the construction wr:rk on 30.06.2022

(package -tV) and 26,07.2022 (package _V).
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7.5. Mining Department, Jalaun has granted 162 mining permissions for

mining of soil from 79 villages in district Jalaun (total area- 2336.46

acres and total quantity- 17001696 m3) for Package-lV & V in Jalaun

District with 889 mining pits to M/s Gawar Construction Limited. These

mining permissions were granted between December, 2020 to April,

2022.

7.6, SEIAA has issued Terms of Reference (TOR) to UPEIDA on '10.05'2019

and subsequently, EC was issued on 23.11.2019 for construction of

Bundelkhand Expressway. (copy in Annexure-3)

7.7.As per TOR, UPEIDA has to include following point in the EIA report

related to mining of soil:- (47) Examine and submit the detail of sand

quarry and borrow area as per OM no. 2-30/2012-lA-lll dated 18.12'2012

on 'Rationalization of procedure for Environmental Clearance for

Highway Projects involving borrow areas for soil and earth', as modified

vide Otr/ of even no. dated 19,03.2013.

7.8. CPCB vide letter dated 18.06.2024 also requested UPEIDA to inform

compliance of OM dated 18.12.2012 as amended on 19.03.2013 issued

by tr/oEF & CC, Govt. of lndia. As per reply, UPEIDA has submitted

details (Location, Lead Source, Side, GPS Co-ordinate and Approx. size

of borrow area) in Final EIA Report with borrow area of size approx.72

acres in DistrictJalaun, which is much lower than permitted area

(2336.46 acres).
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7.9. UPEIDA has mentioned name of 14 villages in Jalaun District for borrow

of soil in final EIA report, however 162 permissions were obtained in 79

villages.

7.10. As per office memorandum F. No. 2-30l2012-ll,-il1 dated 18.12.2012

and F. No. 2-30/2012-lA-ilt dated 19.03.2013 issued by MoEF&CC

regarding rationalization of procedure for Environnrental Clearance (EC)

for Highway Projects involving borrows areas for soil and earth,

Separate environment clearances for mining of soil/earth from borrow

areas, which are part of a highway project, are nr)t required and The

construction/widening of highways along with the mining of soil/earth

from borrow areas to be considered as a single 1:roject for appraisal

under EIA Notification, 2006. Copy of office memor;:rndum is annexed in

Annexure No.2.

7.11. As per Govt. of UP order dated 28.03.2018 (Annexure-7) submission

of royalty for mining of soil in Highway project is excmpted.

7.12. CPCB visited 39 mining permission area with 1lj7 mining pits/area

and photograph taken during visit of area is annexed as Annexure-g.

Due to heavy rain, approach road to remaining n.rining sites was not

assessable. Hence, visit of remaining sites could not possible.

7.13, Depth of the borrow soil pits were observed betrveen 0.5 m to 16 m.

However, as per permission granted by mining derpartment, depth of

pits should not exceed 02 m. Approximate deptir of visited pits as

observed during visit is annexed in Annexure-9.
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7.14. lvlining department, Jalaun has not provided details of actual quantity

of soil excavated during construction of Bundelkhand Expressway in

Jalaun District.

7.15. lt was observed that Due to undulated geographical condition of

mining areas the quantification/measurement was very difficult during

the field visit.

7.16. UPPCB has granted Consent to Establish for Hot Mix Plant and

Ready-Mix Concrete Plant under the Water (PCP) Acl, 1974 and the Air

(PCP) Act,1981 to lr//s Gawar Construction Limited, Gurgaon on

18,05.2020 and subsequently Consent to Operate was granted on

31.10.2020 for the duration of 23.10.2020 to 31.07.2022. (Annexure-10)

8. Concluding Remarks/Recommendations:

Excess depth of mining as against the permitted depth was observed during

visit as mentioned above. Mining Department, Jalaun should take necessary

action as per law for excess mining by ttl/s Gawar Construction Limited,

Gurgaon and UPEIDA for violation of the tr/ining permission condition and

the Otr/ dated 18.12.2012 and 19.03.2013 issued by tr/oEF & CC, Govt. of

lndia.

ffiu n^ Sr a*w)
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Details of Approximate Depth of Visited Pits  

Sr. 

No. 
Name of Applicant Place 

Sanction 

Quantities 

(m3) 

Depth 

1.  

Authorized Person: Shri 

Dinesh Kumar R/o Vawali 

Road, Kuthaond, Jalaun 

Village Temro, Ori, Gata No. 

224 – Area – 2.293 Hac. 
45860.00 

The mining has been carried 

out by the project proponent 

in the agricultural field from 6 

m to 16 m deep  

2.  
-do- 

Village- Rudra Temro, Ori, 

Gata No. 167, Area – 3.712 

Hac. 

36982.00 1-1.5 mtr 

3.  
-do- 

Village Temro, Ori, Gata No. 

705,706,707,708, & 709 

Total Area – 0.895 Hac. 

17900.00 

The mining has been carried 

out by the project proponent 

in the agricultural field from 6 

m to 16 m deep 

4.  

Authorized Person: Shri 

Sandeep Pawaria R/o 

Vawali Road, Kuthaond, 

Jalaun 

Village- Kabilpura, Ori, Gata 

No. 102/1 Area- 0.462 Hac, 

Gata No. 102/2 Area 3.548 

Hac, Gata No. 240 Area 2.416 

Hac 

420000.00 

The mining has been carried 

out in Gata No. 102/2 and 

Gata No. 240 by the project 

proponent in the agricultural 

field from 6 m to 16 m deep 

5.  

Authorized Person: Shri 

Sanjay Pawaria R/o Vawali 

Road, Kuthaond, Jalaun 

Village Sesha, Ori Gata No. 

157 Area 0.4962 Hac & Gata 

No. 161 Area 6.536 Hac 

130000.00 

The mining has been carried 

out by the project proponent 

in the agricultural field from 6 

m to 16 m deep 

6.  

Authorized Person: Shri 

Praveen Singh Chauan  R/o 

Vawali Road, Kuthaond, 

Jalaun 

Village Dakor, Ori Gata No. 

2920 Area 0.142 Hac & Gata 

No. 2921 Area 1.837 Hac 

39580.00 02-03 mtr 

7.  
-do- 

Village Dakor, Ori Gata No. 

2935 Area 1.052 Hac & Gata 

No. 2939 Area 0.688 Hac 

34800.00 03-04 mtr 

8.  
-do- 

Village Dakor, Ori Gata No. 

2940 Area 1.983 Hac  
39607 2.5-3 mtr 

301
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9.  

Authorized Person: Shri 

Gurmit Singh R/o Vawali 

Road, Kuthaond, Jalaun 

Village Dakor, Ori Gata No. 

1688, 2257, 2259, 286, 294, 

310, 2256, 2942, 1493, 287, 

619, 629, 2725, 2731, 2805, 

2828, 2830, 2710, 2725, 348, 

2947 & 2889 Total Area 

18.477 Hac 

360000.00 

02-03 mtr and Gata No 2710, 

286, 287, 294, 310, 348, 619, 

1493 & 629 mining activity not 

carried out 

10.  

Authorized Person: Shri 

Jagjeet Singh R/o Vawali 

Road, Kuthaond, Jalaun 

Village Dakor, Ori Gata No 

2257ga, 2258, 2262, 2263 & 

2280kha Total Area 2.007 

Hac 

30800.00 1.5-2 mtr 

11.  
-do- 

Village Dakor, Ori Gata No 

2256Ka, 2278, 2279 & 2281 

Total Area 2.31 Hac 

46200 1.5-2 mtr 

12.  

Authorized Person: Shri 

Bant Singh R/o Vawali 

Road, Kuthaond, Jalaun 

Village Dakor, Ori Gata No 

946, 2806, 2809, 2810, 2211, 

2812, 2813, 2818Ka & 

2819Kha Total Area 5.480 

Hac 

109600.00 
1.5-2 mtr & Gata No 946 

mining not done 

13.  

Authorized Person: Shri 

Sanjay Chauhan R/o 

Vawali Road, Kuthaond, 

Jalaun 

Village Sahao, Jalaon Gata No 

68 & 76 Total Area 1.833 Hac 
36660.00 

2-2.5 mtr and Hudge mining 

activity done around these 

gata no.   

14.  
-do- 

Village Rura Madhav, Jalaon 

Gata No. 46, 78 & 81 Total 

Area 6.317 Hac 

100000.00 

2 mtr and Hudge mining 

activity done around these 

gata no.   

15.  
-do- 

Village Alipura, Jalaun Gata 

No. 438 Area 0.551 Hac 
11020.00 

3 mtr and Hudge mining 

activity done around these 

gata no.   

16.  

Authorized Person: Shri 

Kuldeep Nagar R/o Vawali 

Road, Kuthaond, Jalaun 

Village Salabad Jalaun Gata 

No. 64 Area 0.813 Hac, Gata 

No 250 Area 3.412 Hac, Gata 

No 299 Area 1.493 Hac, Gata 

no 467 Area 2.930 Hac, Gata 

no. 760 Area 0.648Hac, Gata 

No 481 Area 0.789 Hac, Gata 

no 695 Area 0.713 Hac, Gata 

300000.00 Mining not done 
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No 431 Area 0.533 Hac, Gata 

No 464 Area 1.376 Hac Gata 

No 699 Area 0.380 Hac Gata 

no 463 Area 0.563 Hac & 

Gata No 520 Area 2.456 Hac 

17.  

Authorized Person: Shri 

Shyam Lal R/o Vawali 

Road, Kuthaond, Jalaun 

Village Somai, Ori Gata No. 

687 Area 1.307 Hac 
26140.00 03 Mtr 

18.  

Authorized Person: Shri 

Shyam Lal Yadav R/o 

Vawali Road, Kuthaond, 

Jalaun 

Village Somai, Ori Gata No. 

674 Area 2.75 Hac & Gata No 

564 Area 0.049 Hac 

55000.00 01-03 mtr 

19.  

Authorized Person: Shri 

Shyam Lal Yadav R/o 

Vawali Road, Kuthaond, 

Jalaun 

Village Girthan, Ori Gata No. 

272 Area 5.929 Hac 
100000.00 07 mtr 

20.  

Authorized Person: Shri 

Bajrang Chaudhary R/o 

Vawali Road, Kuthaond, 

Jalaun 

Village Girthan, Ori Gata no 

167, 78, 274 and 122mi Total 

Area 4.178 Hac 

98000.00 07 mtr 

21.  

Authorized Person: Shri 

Yaspal R/o Vawali Road, 

Kuthaond, Jalaun 

Village Girthan, Ori Gata no 

157, 217, 393/1 & 391 Total 

Area 7.244 Hac 

144800.00 08 mtr 

22.  

Authorized Person: Shri 

Krishanal R/o Vawali Road, 

Kuthaond, Jalaun 

Village Hardoi Gujar, Ori Gata 

No 1147 Area 0.392 Hac. 
7840.00 01 mtr 

23.  

Authorized Person: Shri 

Sanjay Bansal R/o Vawali 

Road, Kuthaond, Jalaun 

Village Hardoi Gujar, Ori Gata 

No 577 Area 1.320 Hac 
13200.00 0.5 -01 mtr 

24.  

Authorized Person: Shri 

Vinay Chaudhary R/o 

Vawali Road, Kuthaond, 

Jalaun 

Village Minaura, Ori Gata No 

675 Area 4.249 Hac 
99000.00 0.5 -01 mtr 
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25.  

Authorized Person: Shri 

Ram Avatar R/o Vawali 

Road, Kuthaond, Jalaun 

Village Kharusha, Ori Gata 

No. 407 Area 2.083 Hac  
41660.00 04 mtr 

26.  

Authorized Person: Shri 

Sanjay Bansal R/o Vawali 

Road, Kuthaond, Jalaun 

Village Kharusha, Ori Gata 

No. 75 Area 0.352 Hac 
7040.00 0.5 mtr 

27.  

Authorized Person: Shri 

Bajrang Chaudhary R/o 

Vawali Road, Kuthaond, 

Jalaun 

Village Kusmi, Ori Gata No 

452 Area 0.949 Hac 
25000.00 0.5 mtr 

28.  

Authorized Person: Shri 

Baldeep R/o Vawali Road, 

Kuthaond, Jalaun 

Village Purwa, Ori Gata No. 

15 Area 0.916 Hac 
18360.00 04 mtr 

29.  

Authorized Person: Shri 

Krishanal R/o Vawali Road, 

Kuthaond, Jalaun 

Village Purwa, Ori Gata No 

136 Area 1.547 Hac 
30000.00 05 Mtr 

30.  

Authorized Person: Shri 

Sanjay Bansal R/o Vawali 

Road, Kuthaond, Jalaun 

Village Hardoi Gujar, Ori Gata 

No 516 Area 0.930 Hac 
18600.00 Not reachable 

31.  

Authorized Person: Shri 

Navteshl R/o Vawali Road, 

Kuthaond, Jalaun 

Village Barha Jalaun, Ori Gata 

No. 460/1, 546, 135, 551, 

477/1, 514 and 549 Total 

Area 8.701 Hac 

150000.00  

32.  

Authorized Person: Shri 

Sanjay Bansal R/o Vawali 

Road, Kuthaond, Jalaun 

Village Vyas pura, Ori Gata 

No. 81, 422, 426 & 427 Total 

Area 2.173 Hac 

43460.00 
03-05 mtr mining done except 

gata no 81 

33.  
-do- 

Village Vyas pura, Ori Gata 

No. 400, 469, 386/2 & 394/1 

Total Area 164 Hac 

24600.00 

10 mtr mining done in Gata no 

400 and 02 mtr mining in 

remaining Gata  

34.  
               -do- 

Village Vyas pura, Ori Gata 

No. 268, 332, 305, 233/2, 

152/2, 219, 222 and 240 

Total Area 2.54 Hac 

24500.00 

03-04 mtr mining done in Gata 

no 268, 233/2 and 332 and no 

mining activity in remaining 

Gata 
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35.  

Authorized Person: Shri 

Bhupendra Agrawal R/o 

Vawali Road, Kuthaond, 

Jalaun 

Village Kutlupur, Jalaun Gata 

No. 20, 18 & 52 Total Area 

6.277Hac 

89748.00 02-07 mtr 

36.  

Authorized Person: Shri 

Bhupesh Kumar R/o 

Vawali Road, Kuthaond, 

Jalaun 

Village Tatarpur, Jalaun Gata 

No. 7, 35, 51, 39, 128, 20, 

103, 139, 118, 29, 112 & 126 

Total Area 17.056 Hac 

340000.00 01-03 mtr 

37.  

Authorized Person: Shri 

Bhupendra Agrawal R/o 

Vawali Road, Kuthaond, 

Jalaun 

Village Jamalapur Dhyan, 

Jalaun Gata No. 3 Area 

1.6450 Hac, Gata No 79aa 

Area 0.692 Hac, Gata No 

79va Area 0.32 Hac, Gata No 

52 Area 1.396 Hac & Gata No 

229aa Area 0.514 Hac 

88200.00 

06 mtr mining done in gata no. 

79aa & 79va and 1-1.5 mtr 

mining in remaining Gata 

38.  
-do- 

Village Jamalapur Dhyan, 

Jalaun Gata No. 32 Area 

2.3710 Hac, Gata No 74aa 

Area 1.096 Hac, Gata No 35 

Area 1.732 Hac, Gata No 

74ba Area 0.0530 Hac 

88200.00 01 mtr 

39.  

Authorized Person: Shri 

Shivendra Srivastava R/o 

Vawali Road, Kuthaond, 

Jalau 

Village Ekon Jalaun, Gata No 

135/1, 169/2, 170/2, 117, 

123me, 126, 130, 473, 18, 12, 

76, 103, 17me & 114 Total 

Area 15.081 Hac 

88200.00 02-03 mtr 
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